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IN THE HIGH COURT OF DELHI AT NEW DELHI

W.P.(C) 7590/2020 & CM APPL. 25206/2020, 13980/2021,
25835/2021, 4347/2022

RAJIVBHASIN L Petitioner
Through:  Mr. Wasim  Ashraf and
Mr. Ankit Chadha, Advocates.

VErsus

CENTRE FOR DEVELOPMENT

OF TELEMATICS & ORS. ... Respondents
Through:  Mr. Pragyan Sharma,
Mr. Sandeep Chatterjee, Mr. S.K. Maurya
and Mr. K. Sharma, Advocates for R-1.
Mr. Ishaan Chawla, Advocate for R-2.
Mr. Vijay Joshi and Mr. Shubham
Chaturvedi, Advocates for R-3.

CORAM:
HON'BLE MS. JUSTICE JYOTI SINGH

ORDER
03.03.2023

List on 02.05.2023.

JYOTI SINGH, J

MARCH 03, 2023/rkp

This is a digitally signed order.

The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 19/07/2025 at 11:32:53




